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INTRODUCTION 

 

I, the Chairman, Department-related Parliamentary Standing Committee on Transport, 

Tourism and Culture, having been authorized by the Committee to present on its behalf, do 

hereby present this Three Hundred Twenty Eighth Report on Action Taken by the 

Government on the Recommendations/ Observations of the Committee contained in its Three 

Hundred Tenth Report on the subject ‘Functioning of Central Libraries in the Country’. 

2. The Three Hundred Tenth Report of the Department-related Parliamentary Standing 

Committee on Transport, Tourism and Culture was presented on the 3rd February, 2022 to the 

Parliament. 

3.  The Action Taken Replies on the recommendations of the Committee contained in its 

Three Hundred Tenth Report were received from the Ministry of Culture on 10th May and 

23rd June, 2021. 

4. The Committee considered and adopted the Report in its meeting held on the 25th 

November, 2022.   

 

 

(V. Vijayasai Reddy) 

NEW DELHI;                                                           Chairman, 

November 25, 2022                                                  Department-related Parliamentary Standing            

Agrahayana 4, 1944 (Saka)                              Committee on Transport, Tourism and Culture, 

                                                                                                                                 Rajya Sabha 
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REPORT 

The Report of the Department-related Parliamentary Standing Committee on Transport, 

Tourism and Culture deals with the Action Taken by the Ministry of Culture on the 

recommendations/observations as contained in its Three Hundred and Tenth Report on 

„Functioning of Central Libraries in the country‟ which was presented to both the Houses of 

Parliament on 3
rd

 February, 2022. 

2. The Action Taken Replies were received from the Ministry on 4
th

 May, 23
rd

 June and 

22nd November, 2022 in respect of all the recommendations/observations contained in the 

310
th

 Report. The replies have been categorized as follows:— 

Chapter-I: 

Recommendations/Observations which have been accepted by the Ministry:  

Paragraph Nos.:  13, 17, 37, 42  

Total:  4 

Chapter-II: 

Recommendations/Observations which the Committee does not desire to pursue 

in view of the replies of the Ministry: 

Paragraph Nos.:  14, 21, 23, 33, 40, 44, 46, 47, 48, 52, 53, 54 

Total:   12 

Chapter-III: 

Recommendations/Observations in respect of which replies of the Ministry have 

not been accepted by the Committee: 

Paragraph Nos.:  11, 27, 50, 55, 56  

Total: 5 

Chapter-IV: 

Recommendations/Observations in respect of which the final replies of the 

Ministry are still awaited: 

Paragraph Nos.:   Nil  

Total:   Nil 
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CHAPTER-I 

 

RECOMMENDATIONS/OBSERVATIONS WHICH HAVE BEEN ACCEPTED BY 

THE MINISTRY 

 

NATIONAL LIBRARY, KOLKATA 

Recommendation/Observation 

1. The Committee fails to comprehend how the National Library could be expected to 

function to its maximum potential when the top-level post of Director-General of the Library 

has been lying vacant for several years on the run. The Committee recommends that the post 

of the Director-General in the National Library should not be kept vacant for such a long 

time and steps be taken to fill it up immediately. The Committee strongly recommends that 

urgent action needs to be taken for filling up the human resource requirements of the 

National Library. 

(Para 13)  

 Reply of Ministry  

1.1 The vacancy has been advertised in Employment News for the week 29
th

 January - 4
th

 

February, 2022 for filling up the post of DG, NL. All the necessary actions are being initiated 

in this regard. 

 

CENTRAL SECRETARIAT LIBRARY, DELHI 

Recommendation/Observation 

2. The Committee notes that Central Secretariat Library, a premier library 

situated in the heart of the capital, is a big attraction for politicians, bureaucrats and 

scholars. In view of its locational advantage, the Committee is of the view that CSL 

should undertake the role of advising decision makers on matters of library information 

services. The Committee also desires that CSL should play a lead role to coordinate with 

national and international agencies, associations, Non-Governmental 

Organizations (NGOs), publishers and other stakeholders for the development of 

library services in the country and for deriving benefit from huge collections of 

Government reports and gazettes. 

(Para 17)  

Reply of Ministry  

 

2.1 This Ministry vide Letter dated 06.04.2022 has directed CSL to take necessary action 

as recommended by PSC.  
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CHALLENGES 

 Legislation 

Recommendation/Observation 

3. The Committee is, therefore, of the opinion that the Ministry should bring 

pressure on state governments to enact library legislation in the states where it has not been 

enacted covering all aspects like structure of buildings, staff requirement, 

preservation of valuable manuscripts etc. for their proper growth. Libraries in 

Southern States may be emulated in this regard. 

(Para 37)  

Reply of Ministry  

3.1 This Ministry vide D.O Letter dated 13.04.2022 and subsequent reminders dated 

04.07.2022 & 31.08.2022 requested all States/UTs Authorities to take necessary steps for 

implementation of the recommendations of the Committee. Response received in this regard 

from 05 States namely Maharashtra, Karnataka, Tripura, Sikkim and Chandigarh may be seen 

at Annexure- C. 

 Financial Resources 

Recommendation/Observation 

4. The Committee, therefore, recommends that the State Governments may be 

guided to frame rules/amendments in the Act in a manner that money collected for the 

purpose is utilized properly and spent only for the libraries. It should not go to other 

State accounts and be used for other purposes. 

(Para 42)  

Reply of Ministry 

4.1 Information on the money collected and expenditure incurred is being obtained from 

State/ UT Authorities. An interim reply with the data received from 9 States has already 

been provided to the DRPSC (Annexure-A). Other States are also being pursued constantly. 
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CHAPTER-II 

 

RECOMMENDATIONS/OBSERVATIONS WHICH THE COMMITTEE DOES NOT 

DESIRE TO PURSUE IN VIEW OF THE REPLIES OF THE MINISTRY 

 

NATIONAL LIBRARY, KOLKATA 

Recommendation/Observation 

1. The Committee also recommended that the Executive Head of Library should be an 

eminent Library and information Science professional with strong technical background. 

He/she may be appointed in the grade of Director General at-least for three years for taking 

up the responsibility. 

(Para 14)  

Reply of Ministry 

1.1 Recommendation of the Committee is noted.  

RAJA RAMMOHUN ROY LIBRARY FOUNDATION, KOLKATA (RRRLF) 

(Autonomous Org.) 

Recommendation/Observation 

2. The Committee, therefore, recommends that central government, state 

governments and RRRLF should come forward and take initiative for proper 

development of public library system in India. They should devise a master plan to 

revive India's public libraries to cater to needs of special groups like children, 

differently-abled, elderly people and ethnic minorities and achieve the goal of 

information for all. 

 

(Para 21)  

 Reply of Ministry  

 

2.1 It is pertinent to mention that Library is a State Subject as per 7th Schedule of the 

Constitution. Therefore, development of public library system comes under the State 

jurisdiction. RRRLF only runs some Matching and Non-Matching schemes to provide 

financial assistance to the Libraries based on the proposals received from the State/ UT 

authorities. However, as recommended by the PSC, RRRLF has been asked to prepare a 

blueprint to take up the matter with State Governments for betterment of the Public Libraries. 
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DELHI PUBLIC LIBRARY, DELHI (Autonomous Org.) 

Recommendation/Observation 

3. However Committee notes that membership of Delhi Public Library has witnessed 

decrease in recent times, one of the reasons being Covid-19 pandemic. It has come down to 

1.5 lakh membership from what it was prior to corona period i.e. 1.85 lakh. Being a model 

library created in 1951 in Asia with UNESCO’s technical, financial assistance, it should lead 

other libraries in country and extend all possible help in their growth. Delhi Public Library 

should make all out efforts to increase its membership/viewership in the interest of general 

public. 

(Para 23)  

Reply of Ministry  

3.1 Library being a State subject and DPL having jurisdiction within Delhi only, there 

may not be any scope for DPL to reach out to other Libraries in the country.  

 

3.2 The Committee has rightly observed that there has been a perceptible decline in the 

membership of Delhi Public Library (DPL) during last two years. This was mainly due to the 

COVID situation and also absence of reading habit among the society. However, Delhi 

Public Library has been striving to increase its membership by conducting outreach activities, 

approaching schools/ colleges/ RWAs, distributing membership forms and waiving of 

membership fee. Apart from this, the DPL has successfully launched “free membership 

drive” during December, 2021 and this is going on and will be undertaken in the months to 

come. 

 

 

NATIONAL MISSION ON LIBRARIES 

Recommendation/Observation 

4. The Committee is of the view that public libraries have been neglected for a long 

time now and any change would need substantial time and effort from all directions - 

State, community, private sector and non-governmental organisations. The Committee 

recommends that public library system in India should be modified while keeping in 

mind the latest developments in the field of Information and Communication Technology 

(ICT) so as to provide minimum network based services for the urban and 

rural populace. Libraries should be developed as Community Information Centre 

models and computerization of libraries should be taken up fast to upgrade them. 

(Para 33) 

Reply of Ministry 

4.1 Ministry of Culture has already developed Indian Culture Portal where knowledge 

and cultural resources of various organizations of Ministry of Culture are now available in 

public domain on a single platform. This project is a part of the Prime Minister‟s Digital 
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India initiative to showcase information about the rich tangible and intangible cultural 

heritage of India both at home and abroad. India is one of the most diverse countries in the 

world. We have a rich cultural heritage but unfortunately we are just able to showcase 10 

percent of it to the world. This portal hosts documents, images, audio-video files and other 

data from archives, museums, academies and libraries across the nation. It has a total of about 

2.5 lakh digital artefacts, with metadata. It also has more than 9 lakh bibliographic entries. 

The content is presented in 19 categories, such as Rare Books, E-Books, Archives, Paintings, 

and Union Catalogues etc.  It also has 9 categories of content, such as Stories, Snippets, 

Historical Cities, and Forts. The portal is currently available in English and Hindi. The portal 

can be accessed through an App called Indian Culture, available on both Android phones and 

iPhone. 

 

CHALLENGES 

 Organizational Structure 

Recommendation/Observation 

5. The Committee feels that there is a need for uniformity in this area. The 

Committee, therefore, recommends that there is an urgent need to set up a Committee to draft 

National Policy on library and information system. A Committee on National policy on 

library and information system was set up on October 7, 1985 under the Chairmanship of 

Prof. D.P. Chattopadhyaya and its Report was submitted on 31
st
 May, 1986. It is more than 

three decades and the recommendations made then may have outlived its utility. So there is 

an urgent need to look into it. The Committee, therefore, recommends that a Committee for 

drafting a National Policy on Library and Information System may be set up by the Ministry 

of Culture at the earliest. 

(Para 40)  

Reply of Ministry 

5.1 It may be stated that, in the year 1985, a Committee on National Policy on Library 

and Information System (NAPLIS) was formed under the Chairmanship of Prof. D.P. 

Chattopadhyaya. The final report of the Committee was submitted on 30.5.1986. From the 

ToR of the Committee, it is found that, the document on National Policy on Library and 

Information System was initially prepared by RRRLF and the said Committee, on the basis 

of its own discussion and public reactions, finalized the report.  

 

5.2 The objective of this policy was to foster, promote and sustain the organizations, 

availability and use of information; to take steps for mobilizing and upgrading the existing 

Library and Information system and services and initiating new programmes relevant to our 

national needs, taking advantage of the latest advances of the technology; and to encourage 

and initiate programmes for the training of library & information personnel. 
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5.3 Apart from the above, in the 1997, an expert group was formed in CSL for 

strengthening of the Library system. Report of this expert committee is enclosed herewith as 

Annexure –B. 

 

5.4 But, it may be kept in mind that all these documents are too old and there have been 

immense technological advancement after that. The objectives of NAPLIS are fulfilled in 

National Mission on Libraries, especially through NVLI (or ICP), to much extent. However, 

to have uniformity in Library System in PAN India, Central Secretariat Library (CSL) and 

Raja Rammohun Roy Library Foundation (RRRLF) has been directed to frame a blueprint for 

implementation of the said recommendation of Committee and furnish to this Ministry. 

 Financial Resources 

Recommendation/Observation 

6. The Committee, therefore, recommends that a provision should be made for 

collection of library cess in the legislation itself, otherwise the libraries have to fully 

depend upon State Government grants as finance remains the main hurdle for the 

development of public libraries in India.  

(Para 44)  

 Reply of Ministry 

6.1 As Library is a state subject and public libraries function under the administrative 

control of the respective State/U.T. authorities, such provision may not be imposed by the 

Central Govt. However, all States have been requested to implement the recommendation of 

the PSC. In response to this, replies have been received from Gujarat, Chandigarh, 

Rajashthan, Puducherry, and Karnataka States, which is given as under:-  

Puducherry:- The UT has not enacted the Library Legislation Act and thereby not 

collecting any Library Cess. However, necessary steps to enact the Act in the UT is 

being initiated.  

Chandigarh:- The Government has no Library Legislation and has no provision for 

collection of library Cess. All the financial needs/ expenditure are met out of 

appropriate provision in various budgetary heads provisioned by Director Higher 

Education, Chandigarh Administration.  

Gujarat:- Development of Public Library System is an important and non-negotiable 

objective for the Govt., therefore, adequate funds for the development of libraries in 

the State is being allocated. This year budget provision has been increased from 37.54 

crore to Rs. 43.92 crore.  

Rajasthan:- Rajasthan Government has already had a provision, in which, 2% of the 

total amount of the sales of govt. book is used for development of libraries in the 

State. Thus, the State does not require any separate cess for development of libraries 

in the States. 
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Goa: - Information regarding Library Cess pertaining to Goa State Central Library is 

as follows: -  

Name of State 

Government 

Year Amount collected as Library Cess in 

the form of surcharge on excise duty. 

(Rs. In Lakhs) 

1. 2. 3. 

Government of 

Goa 

2012-13 989.62 

2013-14 1075.55 

2014-15 1346.82 

2015-16 1331.20 

2016-17 1458.84 

2017-18 1560.39 

2018-19 1800.47 

2019-20 1700.02 

2020-21 1217.65 

2021-22 1613.40 

 

Note: The Library Cess is collected in the form of Surcharge on the excise duties by 

Excise Department of Government of Goa under Revenue Head of Account0039-

State Excise, 104-Liquor, 01-Library Cess. Revenue collected as Cess is being utilised 

for various library development programme & providing infrastructure for the public 

library by making provisions in the budget during every financial year under the 

Demand No: 43 & Major Hear 2205-00-105-Public Libraries to incur expenditure.  

Karnataka: - As per the Committee recommended about the Karnataka Government 

is Frame and amendment the rules related to Library Cess. And we are utilized the 

funds for the development of libraries only. As per the Karnataka Public Library Act 

1965, Article 30, Library Cess in the form of a surcharge on tax on lands and 

buildings shall be levied in the area within the jurisdiction of every City and District 

Library Authority under the relevant laws relating to local authorities providing for 

the levy of such taxes, at the rate of 6 paise for every rupee of taxes so levied. The 

local library authorities are collecting Library cess from the Mahanagra Palike, Town 

Municipal councils and Municipalities, Out of the cess collected, every local authority 

shall be entitled to retain 10% of the amount collected towards the cost of collection 

and the balance shall charges deduction to release to all City Central Library and 

District Central Libraries, but local authorities are not releasing the same amount to 
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the concerned City/District central Libraries. Hence, due to this financial crunch, the 

development programs could not being implemented periodically.  

Department made several efforts to get the collected cess from the local authorities. 

As a result Urban Development Department made on order to open an ESCROW 

account in all the local authorities/ local bodies.  

And a proposal has been submitted to the Government to amend Section 30 of the 

Public Libraries Act-1965, which is under review by the Department of Legal and 

Parliamentary Affairs and Legislation.  

“To amend the Karnataka Public Libraries Act, 1965 9karnataka Act 10 to 1965) to 

fix a time limit of thirty days from the date of collection of library cess by the local 

authority under sub-section (3) of section 30 and retain 5% present of the amount 

collected towards the cost of collection and pay the balance amount to the City library 

or the District Library authority”.  

 

 School Education 

Recommendation/Observation 

7. As library is a growing organism, not physically but virtually, new roles, 

challenges and opportunities for libraries are coming up now. The Committee 

recommends that facilities may be provided for online/virtual learning for school 

children. The Ministry should come up with guidelines for large scale digitization of 

various books, journals, manuscripts and many other library resources for catching 

attention of children, especially in the light of Corona virus pandemic. A great 

opportunity exists today to increase the reading habit of general public, academicians, 

students, scholars and researchers in different fields by making various knowledge 

resources available through a single platform of virtual library. Technical expertise to 

make reading resources available with Central Libraries should be shared with the 

state libraries. If need be, Public-Private Partnership (PPP) model for libraries can be 

explored. 

(Para 46)  

8. The Committee also recommends that in order to keep the interest of school 

children growing, textbooks can be uploaded on the internet. Like the e National 

Council of Educational Research and Training (NCERT) books, State Council of Educational 

Research and Training (SCERT) books may also be made available on the 

internet. Many school going children are not having textbooks or they cannot afford 

textbooks. Further, copyrights of some of expensive books can be bought from the 

authors and digital version of these textbooks can be uploaded and put on dedicated 

sites. Students from all over the country will benefit from it. 

(Para 47) 

9. By making such resources available to the citizens of this country in different Indian 

languages, the concept of - One Nation – One Comprehensive learning platform may be 
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realized, and technologically enhance the user's experience in these Libraries, earlier 

understood in common parlance as footfall in libraries. 

(Para 48) 

 

Reply of Ministry  

 

9.1 The National Digital Library of India, a project under Ministry of Education is already 

in existence. This portal has objective to collect and collate metadata and provide full text 

index from several national and international digital libraries, as well as other relevant 

sources. It is a digital repository containing textbooks, articles, videos, audio books, lectures, 

simulations, fiction and all other kinds of learning media. This provides free of cost access to 

many books in the Indian languages and English. Text books of NCERT and 20 other school 

boards, question papers, video lectures, materials for exam preparation, solutions to questions 

of JEE Main and JEE Advanced and several other study materials are available in this portal. 

9.2 Hence, separate action from this Ministry may not be required. 

 

 Low Literacy Rate 

Recommendation/Observation 

10. The Committee emphasises that if the goal for National Mission on Libraries 

(NML) is to be achieved, libraries will have to be upgraded at State and UT level by 

strengthening them. Only then, the target of 100% literacy and improvement in 

standard of higher education in the country can be realised. 

(Para 52)  

Reply of Ministry  

10.1 NML also has provision for modernization of one State/UT and one District Library 

for each State. Hence, no comments to offer in this matter. 

 

 E-learning 

Recommendation/Observation 

11. The Committee recommended that the opportunity should be utilized to create a web 

portal for interlinking of National Digital Library of India (NDLI) with international-library 

portals so as to benefit the masses across the whole country. 

(Para 53) 
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Reply of Ministry 

11.1 Since National Digital Library of India (NDLI) comes under the purview of the 

Ministry of Education, comments on the recommendation of PSC have been obtained from 

M/o Education which are placed at Annexure- D for forwarding to the Committee.   

 

 Online Membership and Drives to Boost Membership 

Recommendation/Observation 

12. The Committee is of the strong view that to keep up with the times, Central 

Libraries across the country should permit the general public to join/ renew/ cancel the 

membership of the Library via submission of an online form along with the online 

payment of membership fees. The Committee feels that doing so would give a major 

boost to the membership figures of all the Central Libraries. The Committee further 

recommends that the Libraries may conduct special Membership drives at local schools, 

universities, NGOs etc. in order to get students and researchers to join the library. This 

would permit increased utilization of the resources available at the Central Libraries.  

(Para 54) 

Reply of Ministry 

12.1 Instructions have already been issued in this regard to all 5 libraries under this 

Ministry for implementation of the recommendation of Committee. Information received so 

far  is as under: - 

Khuda Bakhsh Oriental Public Library:- 

KBOPL is in process of developing the system of online payment/ receipt which 

would undermine the membership drive. 19 new members have also been added in 

view of this drive till 07.07.2022. The form has been provided on website. 

Rampur Raza Library:- 

RRL is a special library and houses manuscripts and books most of which are rare in 

nature. Scholars from all over the world come here for research purposes and they are 

facilitated. There is no membership process in the library. In addition, a museum is 

being developed here and approx. 1 lakh people visit the library every year. 

National Library:- 

To fulfill the recommendations of the Committee, following blueprints are adopted:- 

Special membership drive shall be conducted at Kolkata and its suburbs based 

universities like Calcutta Universities, Jadavpur University, Rabindra Bharati 

University, Presidency University, Sanskrit University, MAKAUT etc. A membership 

campaign calendar will be made in this regard. Special membership drive will also be 
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undertaken in different private universities. Special Membership drive will be 

conducted at all the major Research Institution (Govt/ Autonomous) like, IACS, IICB, 

etc.  

A list of NGOs related to Academic and Research will be prepared and mass mailing 

will be undertaken to encourage membership.  

Membership drive may also be undertaken during the major Book Fairs conducted by 

the different states / parts of India.  

 Local Schools are not considered due to age restrictions as readers below 18 

years are not permitted for membership. 
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CHAPTER-III 

 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH REPLIES OF 

THE MINISTRY HAVE NOT BEEN ACCEPTED BY THE COMMITTEE 

 

NATIONAL LIBRARY, KOLKATA 

Recommendation/Observation 

1. The Committee finds that there is no proper preservation of books/manuscripts in the 

National library in printed and digital format. The library is also not receiving copies of 

printed as well as digital publications published in the country. The Committee finds it 

extremely important that the Ministry of Culture and National Library, Kolkata come up with 

a mechanism for collection , preservation of material and digital publications and making 

them accessible not only to general public but also to posterity since the objective of the 

National Library being a permanent depository of all reading material produced in India 

cannot be achieved. It is understood that a project has been submitted to develop Repository 

of Indian publications ensuring almost 100% of delivery under Delivery of books Act,1954 

amended subsequently in 1956 and 2005. The project has been approved by Ministry of 

Culture. The Committee would like to know how the Ministry is ensuring this. 

(Para 11)  

Reply of Ministry  

 

1.1 This Ministry is not aware of any such project. Thus, National Library has been 

requested to furnish the details in this regard.  

 

Further Recommendation/Observation 

1.2 The Committee desires to be apprised of the details furnished by the National 

Library with regard to the project to develop Repository of Indian Publications. The 

Committee would also like to know the mechanism presently in place for preservation 

of books/manuscripts in the National Library in both printed and digital formats since 

having a robust mechanism is a prerequisite for meeting the objective of the National 

Library being a permanent repository of all reading material produced in India. 

 

KHUDA BAKHSH ORIENTAL PUBLIC LIBRARY, PATNA, BIHAR (Autonomous Org.) 

Recommendation/Observation 

2. The Committee noted that there was no regular Director in the library for the period 

2014 to April 2019 and there was also no board in 2018. Board has been reconstituted in the 

year 2020.The Committee is dismayed to note that under the administrative control of 

Ministry of Culture, the said library had been running without a permanent Director for a 

few years which must affect the functioning and decision-making process adversely. The 
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Committee recommends that Ministry of Culture should shed this apathetic attitude in the 

interest of Libraries and general public. 

(Para 27)  

Reply of Ministry 

2.1 It is not true that this Ministry is having any impassive outlook towards any of its 

Libraries. The vacancy in the post of Director KBOPL remained due to various 

administrative reasons.  

2.2 Presently, there is a regular Director posted in KBOPL. Also Board of KBOPL is in 

function.  

2.3 Besides, as the post of the Director is going to be vacant on 15.4.2022, the Governor 

of Bihar (chairman of board of KBOPL) has been requested to initiate the process to fill the 

posts at the earliest. For the time being, the tenure of incumbent namely, Dr. Shayesta Bedar, 

Director, KBOPL has been extended for a period of 01 year w.e.f 15.04.2022 with the 

approval of HCM. The matter is under process for taking approval of ACC.  

Further Recommendation/Observation 

2.4 The Committee is not satisfied with the explanation furnished by the Ministry of 

Culture that the post of Director, KBOPL was vacant for several years due to various 

administrative reasons. The Committee strongly recommends that the Ministry may 

seriously look into the various reasons that caused the position to be vacant for such a 

long period and ensure that remedial measures are taken to ensure that no senior posts 

at any of the Central Libraries stays vacant for a considerable period of time. All the 

vacancies may be anticipated in advance and the procedure to fill them may be initiated 

proactively in advance so as to fill the same at the time of creation of such vacancy. 

 

CHALLENGES 

 Low Literacy Rate 

3. The Committee observes that it is really a challenge for public libraries to attend to 

the needs and requirements of every user in the fast developing knowledge society. In this 

regard, the Committee wishes to point out that young people are more tech savvy so they 

would like to use technology oriented services in libraries. 

(Para 50) 

Reply of Ministry 

3.1 No specific recommendation was made in Para 50 of 310
th

 Report of DRPSC. 

However, the observation of the Committee is noted. 

Further Recommendation/Observation 
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3.2 The Committee has specifically noted that young people are more tech savvy so 

they would like to use technology oriented services in libraries. The Committee 

recommends that the Ministry explore all the options in this regard, specially the 

technology oriented services used in libraries abroad and implement the same in 

Central Libraries in the country. 

 

 Infrastructural improvements 

Recommendation/Observation 

4. The Committee recommends that the Ministry may carry out a special exercise 

across all the Central Libraries in the country in order to assess the need for 

infrastructural improvement therein. The Committee feels that having good facilities in 

the form of well-lit comfortable sitting areas, reading rooms, computer facilities with 

good internet connectivity, etc. is a precursor to increase the usage of library resources 

in our country. The Ministry should come up with budgetary requirements for carrying 

out infrastructural improvements at the public libraries and approach the Ministry of 

Finance to grant special one-time grant in order to finance the same.  

(Para 55) 

Reply of Ministry  

4.1 Library is a State Subject. Only 5 Libraries that come under the control of this 

Ministry, are funded by the Central Government. Besides, Raja Rammohun Roy Library 

Foundation (RRRLF) is an autonomous organization funded by the Ministry of Culture, 

Government of India and is responsible for upliftment and betterment of Public Library 

System and Services throughout the country with the active cooperation of the State/ U.T. 

Library Authorities. RRRLF provides financial assistance for development of public libraries 

through its various Matching and Non-Matching Schemes towards different areas of 

development in public libraries, i.e. modernization, extension of library building, procuring 

furniture etc. This Ministry has written to all the Chief Secretaries / Principal Secretaries of 

all the State for better participation in these schemes. They have also been requested to take 

up necessary advocacy programmes among the prominent libraries in their respective 

State/U.T. for robust development of public library services. Similar pursuance may be 

continued in future too.  

Further Recommendation/Observation 

4.2 The Committee is aware that Library is a State subject and made the 

recommendation with respect to Central Libraries in the country. The reply furnished 

by the Ministry makes no mention of the assessment of need for infrastructural 

improvement in the Central Libraries across the country. The Committee therefore 

desires to be apprised in this regard. 
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Recommendation/Observation 

5. The Committee also recommends that public libraries in India should focus on 

Reader services by making use of vast Information Technology (IT) resources already 

available throughout the country. Libraries can no longer work in isolation either 

geographically or by sector. Their existence is being relatively challenged by new 

services or products like Google, Wiki, Quora, Social Media, E-Resources, etc. Indian 

libraries cannot remain untouched with these phenomena. The Ministry, therefore, 

should endeavor to keep reinventing, reshaping services, redesigning spaces and above 

all, de-learning age old practices before adopting new models of providing information 

services.  

(Para 56) 

Reply of Ministry  

5.1 Since Library is a State subject, this recommendation has been forwarded to all 

State/UT Authorities for necessary compliance.  

5.2 Reply is still awaited from almost all of States/ UTs.  The information received from 

Tripura State in this regard is as under:- 

Initiative has been taken with the adoption of new technology of ICT and also 

reshaping the library services with the focus of library user centric. Two no. of 

libraries under BCSCL has already been upgraded with the ICT enabled facilities. 

Plan for upgradation of all the 26 public libraries is attached at Annexure- E.  

Provisions for reshaping of the library services in the proposed Bill have been noted. 

Further Recommendation/Observation 

5.3 The Committee is of the view that the Central Libraries should act as a 

benchmark for the State Public Libraries. The Central Libraries, therefore, should act 

as pioneers in utilization of IT resources already available throughout the country. 

Development of robust IT infrastructure for better management of the Central 

Libraries should be looked into by the Ministry. The infrastructure developed for this 

purpose can then be shared with the State Libraries as well, pushing them towards 

digitization. 
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CHAPTER-IV 

 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH THE FINAL 

REPLIES OF THE MINISTRY ARE STILL AWAITED 

 

-NIL- 

 

***** 

  



18 
 

RECOMMENDATIONS/OBSERVATIONS AT A GLANCE 

 

CHAPTER-III 

 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH REPLIES OF 

THE MINISTRY HAVE NOT BEEN ACCEPTED BY THE COMMITTEE 

 

NATIONAL LIBRARY, KOLKATA 

The Committee desires to be apprised of the details furnished by the National 

Library with regard to the project to develop Repository of Indian Publications. The 

Committee would also like to know the mechanism presently in place for preservation 

of books/manuscripts in the National Library in both printed and digital formats since 

having a robust mechanism is a prerequisite for meeting the objective of the National 

Library being a permanent repository of all reading material produced in India. 

(Para 1.2) 

 

KHUDA BAKHSH ORIENTAL PUBLIC LIBRARY, PATNA, BIHAR 

 (Autonomous Org.) 

 

The Committee is not satisfied with the explanation furnished by the Ministry of 

Culture that the post of Director, KBOPL was vacant for several years due to various 

administrative reasons. The Committee strongly recommends that the Ministry may 

seriously look into the various reasons that caused the position to be vacant for such a 

long period and ensure that remedial measures are taken to ensure that no senior posts 

at any of the Central Libraries stays vacant for a considerable period of time. All the 

vacancies may be anticipated in advance and the procedure to fill them may be initiated 

proactively in advance so as to fill the same at the time of creation of such vacancy. 

(Para 2.4) 

CHALLENGES 

 Low Literacy Rate 

    The Committee has specifically noted that young people are more tech savvy so 

they would like to use technology oriented services in libraries. The Committee 

recommends that the Ministry explore all the options in this regard, specially the 

technology oriented services used in libraries abroad and implement the same in 

Central Libraries in the country.                                                                             (Para 3.2) 

 Infrastructural improvements 

       The Committee is aware that Library is a State subject and made the 

recommendation with respect to Central Libraries in the country. The reply furnished 

by the Ministry makes no mention of the assessment of need for infrastructural 
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improvement in the Central Libraries across the country. The Committee therefore 

desires to be apprised in this regard.                                                                       (Para 4.2) 

 

  The Committee is of the view that the Central Libraries should act as a benchmark 

for the State Public Libraries. The Central Libraries, therefore, should act as pioneers 

in utilization of IT resources already available throughout the country. Development of 

robust IT infrastructure for better management of the Central Libraries should be 

looked into by the Ministry. The infrastructure developed for this purpose can then be 

shared with the State Libraries as well, pushing them towards digitization. 

                                                              (Para 5.2) 

 

***** 
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ANNEXURES
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ANNEXURE-A 

 

Ladakh 

Rs. In thousand 

Name of  the 

State 

Government 

No. of Public 

Libraries in the 

State/UT 

  Year Money collected for development of Libraries (Only under Head Purchase of books 7 

Books & Periodicals) 

Expenditure for Development & 

Modernization of Libraries 

1 2 3                                                4                               5 

 District 

Leh 

District 

Kargil 

Year By  

Municipalities 

/Panchayat 

Taxes 

By any Other Means (RRRLF) 

Rs. 

Total Expenditure 

from the 

amount 

collected  

Rs. 

Expenditure 

from the other 

sources 

Rs. 

G. Total 

Rs. 

UT Ladakh 04 07 Year NIL Director Libraries J&K District Funds Leh Kargil G Total  Leh Kargil Leh 

and 

Kargil 
     Leh Kargil Leh  Kargil 

   2011-

12 

0.00 0.00 0.30 1.80 0.00 1.80 0.30 2.1 0.00 1.80 0.30 2.10 

   2012-

13 

0.00 0.00 0.00 2.75 0.00 2.75 0.00 2.75 0.00 1.64 0.00 1.64 

   2013-

14 

0.00 0.00 40.40 2.60 0.00 2.60 0.40 3.00 0.00 1.59 0.40 1.99 

   2014-

15 

0.00 0.00 0.40 1.16 0.00 1.16 0.40 1.56 0.00 0.63 0.22 0.85 

   2015-

16 

0.00 0.00 2.35 3.00 0.00 3.00 2.35 5.35 0.00 3.00 2.21 5.21 

   2016-

17 

0.00 57.33 

(Construction) 

10.13 2.00 0.00 59.33 10.13 69.13 0.00 59.00 10.13 69.13 

   2017-

18 

0.00 0.00 10.30 2.50 0.00 2.50 10.30 12.80 0.00 2.46 10.30 12.76 

   2018-

19 

0.00 0.00 7.192 0.30 0.00 0.30 7.192 7.492 0.00 0.30 7.19 7.49 

   2019-

20 

0.00 0.00 23.15 3.00 0.00 3.00 2.315 5.315 0.00 3.00 2.315 5.315 
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     UT Ladakh          

   2020-

21 

0.00 0.00 1.8444 0.00 0.00 0.00 1.8444 1.8444 0.00 0.00 1.73 1.73 

   Total 

= 

0.00 57.33 35.2314 16.61 0.00 73.94 35.2314 109.1714 0.00 73.42 34.795 108.215 
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KERALA 

The Library System in State of Kerala is of two types. 

a) The Libraries affiliated under Kerala State Library Council which is an autonomous body under the Higher Education Department of the Government of Kerala, formed as per the Kerala 

Public Libraries (Kerala Grandhasala Sangham) Act, 1989. The organization of Public Libraries in Kerala has a three tier system, viz, State Library Council, District Library Council and Taluk 

Library Council and they are classified into six grades from A to E. 

b) The State Central Library under State Central Library Department, Government of Kerala.  

The information regarding the money collected and spent on the libraries for their modernization during the past ten years for a & b is as follows: -  

Details regarding Public Libraries under Kerala State Library Council 

 

 

 

 

 

 

 

 

 

 

 

 

 

  

Name of  the 

State 

Government 

No. of Public 

Libraries in 

the State/UT 

  Year Money collected for development of Libraries 

(Only under Head Purchase of books 7 Books & 

Periodicals) 

Expenditure for Development & 

Modernization of Libraries 

(1) (2)  (3) (4) 

   By  

Municipalities 

/Panchayat 

Taxes 

By any Other 

Means 

(RRRLF) 

Rs. 

Total Expenditure 

from the 

amount 

collected 

Rs.  

Expenditure 

from the other 

sources 

Rs. 

G. Total Rs. 

Government 

of Kerala 

7410 2011-12 NIL NIL NIL NIL NIL NIL 

7516 2012-13 NIL NIL NIL NIL NIL NIL 

7709 2013-14 NIL 34,86,000 34,86,000 NIL 34,86,000 34,86,000 

7789 2014-15 NIL NIL NIL NIL NIL NIL 

7931 2015-16 NIL 89,72,000 89,72,000 NIL 8972000 8972000 

8152 2016-17 NIL 46,86,000 46,86,000 NIL 4686000 4686000 

8363 2017-18 NIL 49,50,000 49,50,000 NIL 4950000 4950000 

8588 2018-19 NIL 55,50,000 55,50,000 NIL 351585 351585 

8681 2019-20 NIL 3,64,800 3,64,800 NIL 364800 364800 

8914 2020-2021 NIL 25,20,000 25,20,000 NIL 2461290 2461290 
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Details regarding State Central Library (State Plan) 

 

 

  

Name of  the 

State 

Government 

No. of Public 

Libraries in 

the State/UT 

  Year Money collected for development of Libraries 

(Only under Head Purchase of books 7 Books & 

Periodicals) 

Expenditure for Development & 

Modernization of Libraries 

(1) (2)  (3) (4) 

   By  

Municipalities 

/Panchayat 

Taxes 

Rs. 

By any Other 

Means 

(RRRLF) 

Rs. 

Total Expenditure 

from the 

amount 

collected 

Rs.  

Expenditure 

from the other 

sources 

Rs. 

G. Total Rs. 

Government 

of Kerala 

 

State Central 

Library 

2011-12 NIL 1,00,00,000 1,00,00,000 NIL 99,25,419 99,25,419 

2012-13 NIL 1,50,00,000 1,50,00,000 NIL 1,48,84,932 1,48,84,932 

2013-14 NIL 1,00,00,000 1,00,00,000 NIL 99,28,334 99,28,334 

2014-15 NIL 2,20,00,000 2,20,00,000 NIL 2,17,25,342 2,17,25,342 

2015-16 NIL 1,66,00,000 1,66,00,000 NIL 1,65,79,065 1,65,79,065 

2016-17 NIL 2,05,00,000 2,05,00,000 NIL 2,04,96,857 2,04,96,857 

2017-18 NIL 4,60,00,000 4,60,00,000 NIL 4,31,69,589 4,31,69,589 

2018-19 NIL 2,62,00,000 2,62,00,000 NIL 2,15,72,418 2,15,72,418 

2019-20 NIL 1,16,00,000 1,16,00,000 NIL 82,58,760 82,58,760 

2020-2021 NIL 92,05,000 92,05,000 NIL 92,04,035 92,04,035 
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State Central Library (Centrally Sponsored Scheme) 

 

  
Name of  the 

State 

Government 

No. of Public 

Libraries in 

the State/UT 

  Year Money collected for development of Libraries 

(Only under Head Purchase of books 7 Books & 

Periodicals) 

Expenditure for Development & 

Modernization of Libraries 

(1) (2)  (3) (4) 

   By  

Municipalities 

/Panchayat 

Taxes Rs. 

By any Other 

Means 

(RRRLF) 

Rs. 

Total  

Rs. 

Expenditure 

from the 

amount 

collected Rs. 

Expenditure 

from the other 

sources 

Rs. 

G. Total Rs. 

Government 

of Kerala 

 

State Central 

Library 

2016-17 NIL 1,16,60,882 1,16,60,882 NIL 11,94,703 11,94,703 

2017-18 NIL 0 0 NIL 0 0 

2018-19 NIL 0 0 NIL 3,43,653 3,43,653 

2019-20 NIL 0 0 NIL 13,15,438 13,15,438 

2020-2021 NIL 0 0 NIL 0 0 

2021-till 

date 

NIL 0 0 NIL 46,37,162 46,37,162 
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Tripura 

 

  

Name of  the State 

Government 

No. Of Public 

Libraries in the 

State 

  Year Money collected for development of Libraries Expenditure for Development & Modernization of 

Libraries 

                      1                2 3                                                4                               5 

Tripura State   By  Municipalities 

/Panchayat Taxes 

Rs. 

By any Other Means 

(RRRLF) 

Rs. 

Total Rs. Expenditure 

from the 

amount 

collected Rs. 

Expenditure 

from the other 

sources 

Rs. 

Total Rs. 

26 nos 2010 Nil 67,96,046 67,96,046 Nil 67,96,046 67,96,046 

 2011 Nil 41,09,347 41,09,347 Nil 41,09,347 41,09,347 

 2012 Nil 57,98,000 57,98,000 Nil 57,93,722 57,93,722 

 2013 Nil 8,97,325 8,97,325 Nil 8,97,325 8,97,325 

 2014 Nil 43,72,750 43,72,750 Nil 43,72,750 43,72,750 

 2015 Nil 3,20,06,937 3,20,06,937 Nil 3,20,06,937 3,20,06,937 

 2016 Nil 27,61,305 27,61,305 Nil 27,61,305 27,61,305 

 2017 Nil 55,84,804 55,84,804 Nil 55,84,804 55,84,804 

 2018 Nil 4,46,000 4,46,000 Nil 4,46,000 4,46,000 

 2019 Nil 48,50,000 48,50,000 Nil 48,50,000 48,50,000 

 2020 Nil 56,11,000 56,11,000 Nil 34,46,000 34,46,000 

Others proposal has 

been sent to RRRLF 

for administrative 

approval 

 2014-15 

NML 

Scheme 

Nil 3,10,00,000 3,10,00,000 Nil 2,61,47,609 2,61,47,609 

Rest amount works 

going on. 
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Assam 

Amount in lakh 

 

  

Name of  the State 

Government 

No. of 

Public 

Libraries 

in the 

State 

  Year Money collected for development of Libraries Expenditure for Development & Modernization of 

Libraries 

                      (1) (2)                                                (3)                               (4) 

   By  Municipalities 

/Panchayat Taxes 

By any Other Means  

 

Total  Expenditure 

from the 

amount 

collected Rs. 

Expenditure 

from the other 

sources 

 

Total 

State Government 

of Assam 

33 nos 2011-12 NIL From the State 

Government of 

Assam 

525.16 525.16 512.41 NIL 512.41 

 2012-13 NIL 400.00 400.00 153.95671 NIL 153.95671 

 2013-14 NIL 68.00 68.00 233.43064 NIL 233.43064 

 2014-15 NIL 345.00 345.00 335.60060 NIL 335.60060 

 2015-16 NIL 452.00 452.00 33.015 NIL 33.015 

 2016-17 NIL 267.00 267.00 229.80 NIL 229.80 

 2017-18 NIL 1250.00 1250.00 400.6418 NIL 400.6418 

 2018-19 NIL 1320.00 1320.00 211.99 NIL 211.99 

 2019-20 NIL 1246.00 1246.00 338.32469 NIL 338.32469 

 2020-21 NIL 608.84 608.84 94.94513 NIL 94.94513 
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Gujarat 

Amount in lakh 

Name of  the State 

Government 

No. of 

Public 

Libraries 

in the 

State 

  Year Money collected for development of Libraries (Rs. in Lakhs) Expenditure for Development & Modernization of 

Libraries (Rs. in lakhs) 

                      (1) (2) (3)                                               (4)                               (5) 

   By  Municipalities 

/Panchayat Taxes 

By any Other Means  

 

Total in Rs. Expenditure 

from the amount 

collected as taxes 

Expenditure 

from the other 

sources 

 

Total 

Gujarat State 

Sports, Youth and 

Cultural Activities 

Department 

 2011-12 -- (1)484.00 484.00 484.00 -- 484.00 

 -- (2)227.00 227.00 227.00 -- 227.00 

 Total 711.00 711.00 711.00 -- 711.00 

 2012-13 -- (1)503.00 503.00 503.00 -- 503.00 

 -- (2)110.00 110.00 110.00 -- 110.00 

 Total 613.00 613.00 613.00 -- 613.00 

 2013-14 -- (1)397.68 397.68 397.68 -- 397.68 

 -- (2)213.92 213.92 213.92 -- 213.92 

 Total 611.60 611.60 611.60 -- 611.60 

 2014-15 -- (1)382.36 382.36 382.36 -- 382.36 

 -- (2)105.00 105.00 105.00 -- 105.00 

 Total 487.36 487.36 487.36 -- 487.36 

 2015-16 -- (1)298.64 298.64 298.64 -- 298.64 

 -- (2)192.00 192.00 192.00 -- 192.00 

 Total 490.64 490.64 490.64 -- 490.64 

 2016-17 -- (1) 582.21 582.21 582.21 -- 582.21 

 -- (2) 000.00 000.00 000.00 -- 000.00 
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 Total 582.21 582.21 582.21 -- 582.21 

 2017-18 -- (1) 378.00 378.00 378.00 -- 378.00 

 -- (2) 262.00 262.00 262.00 -- 262.00 

 Total 640.00 640.00 640.00 -- 640.00 

 2018-19 -- (1) 386.76 386.76 386.76 -- 386.76 

 -- (2) 162.00 162.00 162.00 -- 162.00 

 Total 548.76 548.76 548.76 -- 548.76 

 2019-20 -- (1) 165.82 165.82 165.82 -- 165.82 

 -- (2) 1140.00 1140.00 1140.00 -- 1140.00 

 Total 1305.82 1305.82 1305.82 -- 1305.82 

 2020-21 -- (1) 000.00 000.00 000.00 -- 000.00 

 -- (2) 266.00 266.00 266.00 -- 266.00 

 Total 266.00 266.00 266.00 -- 266.00 

(1) is Government of Gujarat and Raja Rammohun Roy Library Foundation, Kolkata‟s matching fund 

(2) is State fund for New Library Building for Government Libraries 
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Puducherry 

Name of  the 

State 

Government 

No. of Public 

Libraries in the 

Union Territory 

  Year Money collected for development of Libraries (Rs. in Lakhs) Expenditure for Development & Modernization of 

Libraries (Rs. in lakhs) 

(1) (2) (3) (4) (5) 

 

 

 

 

 

 

 

Union 

Territory of 

Puducherry 

  By  

Municipali

ties 

/Panchayat 

Taxes 

By any Other Means  

 

Total in Rs. Expenditur

e from the 

amount 

collected 

as taxes 

Expenditure 

from the other 

sources 

 

Total 

18 libraries 2012 NIL Procurement of books for 18 branch libraries 

in Karaikal Region 

Rs.9,27,200 NIL Rs.9,27,200 Rs.9,27,200 

Romain Rolland 

Library, 

Puducherry 

2013 NIL Procurement of books for Romain Rolland 

Library 

Rs.2,02,522 NIL Rs.2,02,522 Rs.2,02,522 

54 libraries 2014 NIL Procurement of books for 54 Government 

Branch Libraries in Puducherry region 

Rs.11,25,290 NIL Rs.11,25,290 Rs.11,25,290 

13 libraries 2015 NIL Procurement of books for 13 Government 

Branch Libraries located in SC densely 

populated areas at Puducherry region 

Rs.6,01,297 NIL Rs.6,01,297 Rs.6,01,297 

55 libraries 2015 NIL Procurement of books for Romain Rolland 

Library and 54 Government Branch 

Libraries in Puducherry region 

Rs.28,05,018 NIL Rs.28,05,018 Rs.28,05,018 

55 libraries 2016 NIL Procurement of books for Romain Rolland 

Library and 54 Government Branch 

Libraries in Puducherry region 

Rs.10,70,984 NIL Rs.10,70,984 Rs.10,70,984 

81 libraries 2016 NIL Procurement of Computer, UPS and printer 

for 59 libraries (41 in Puducherry region and 

19 in Karaikal region) under the matching 

scheme on 50:50 sharing basis of TV-cum-

VCP/Computer for an amount of 

Rs.29,87,524/- 

Rs. 

29,87,524 

NIL Rs.29,87,524 Rs.29,87,524 

13 libraries 2018 NIL Procurement of photocopier machine for 13 

Government Branch Libraries located in SC 

densely populated areas at Puducherry 

region 

Rs.7,67,000 NIL Rs.7,67,000 Rs.7,67,000 
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16 libraries 2018 NIL Procurement of books for 13 Government 

Branch Libraries located in SC densely 

populated areas at Puducherry region and 3 

Government Branch Libraries in Yanam 

region  

Rs.6,66,188 NIL Rs.6,66,188 Rs.6,66,188 

55 libraries 2018-19 NIL Procurement of books for Romain Rolland 

Library and 54 Government Branch 

Libraries in Puducherry region 

Rs.34,20,257 NIL Rs.34,20,257 Rs.34,20,257 

13 libraries 2019 NIL Procurement of Computer tables, RO system 

and Monobolic chairs for 13 Government 

Branch Libraries located in SC densely 

populated areas at Puducherry region 

Rs.4,31,317 NIL Rs.4,31,317 Rs.4,31,317 

56 libraries 2020 NIL Procurement of books for Romain Rolland  

Library and 54 Government Banch Libraries 

in Puducherry region and Dr. S. R. 

Ranganathan Govt. Public Library, Karaikal  

Rs.47,18,761 NIL Rs.47,18,761 Rs.47,18,761 

13 libraries 2021 NIL Procurement of books for 13 Government 

Branch Libraries located in SC densely 

populated areas at Puducherry region 

Rs.20,26,744 NIL Rs.20,26,744 Rs.20,26,744 
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Puducherry (2016) 

Name of  the 

State 

Government 

No. of Public 

Libraries in 

the Union 

Territory 

  Year Money collected for development of Libraries (Rs. in Lakhs) Expenditure for Development & Modernization of 

Libraries (Rs. in lakhs) 

(1) (2) (3) (4) (5) 

 

Union Territory 

of Puducherry 

  By  

Municipalities 

/Panchayat 

Taxes 

By any Other Means  

 

Total in Rs. Expenditure 

from the 

amount 

collected as 

taxes 

Expenditure from 

the other sources 

 

Total 

81 libraries 2016 NIL Procurement of Computer, UPS 

and printer for 59 libraries (41 in 

Puducherry region and 19 in 

Karaikal region) under the 

matching scheme on 50:50 

sharing basis of TV-cum-

VCP/Computer for an amount of 

Rs.29,87,524/- 

Rs. 

29,87,524 

NIL Rs.29,87,524 Rs.29,87,524 

Procurement of Audio Visual 

Materials, Book Racks, reading 

tables, chair, Computer toys, 

learning games and books under 

the non-matching scheme of 

Establishment of child corner in 

5 libraries (Lawspet, Kottuchery, 

Kuyavarpalayam, 

Poornakuppam and Selaimedu) 

for Rs.10,00,000/- (2 lakh for 

each libraries) 

75:25 Matching  

Rs. 

10,00,000 

Rs.10,00,000 Rs.10,00,000 
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Assistance of Non-recurring 

grants from Raja Rammohun 

Roy Library Foundation, 

Ministry of Culture, Kolkata 

towards setting up of NML 

Model Library for Romain 

Rolland Library, Puducherry 

(Rs.166.47 lakhs) and Dr. S. R. 

Ranganathan Govt. Public 

Library, Karaikal (Rs.76.04 

lakhs) Total = Rs. 2.42 crores 

Rs. 

2.42 crores 

Rs. 

1,76,32,948* 

Rs. 

1,76,32,948 

*Utilised amount is Rs.1,30,17,387/- for Romain Rolland Library & Rs.46,15,561/- for Dr. S. R. Ranganathan Library, Karaikal = Rs.1,76,32,948/- 
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Meghalaya 

Name of  the 

State 

Government 

No. of 

Public 

Libraries 

in the 

Union 

Territory 

  Year  Money collected for development of Libraries (Rs. in 

Lakhs) 

Expenditure for Development & Modernization of 

Libraries (Rs. in lakhs) 

 

 

 

 

Remarks 

(1) (2) (3)  (4) (5) 

 

 

 

 

 

 

 

 

 

Government 

of Meghalaya 

 

 

 

 

 

 

 

 

 

8 

 By  

Municipalities 

/Panchayat 

Taxes 

By any Other Means  

 

Total in Rs. Expenditure 

from the 

amount 

collected as 

taxes 

Expenditure 

from the 

other sources 

 

Total 

RRRLF 

Matching 

Scheme 90:10 

for Public 

Libraries in the 

State 

State Govt. for 

Computerisation 

of State Central 

Library, Shillong 

2011-12 NIL Rs.18,34,000/- Rs.1,00,000/- Rs.19,34,000/- Rs.17,38,481/- NIL Rs.17,38,481/- Additional proposed 

expenditure of 

Rs.6,91,714 for 

purchase of books 

bout of the available 

fund of 

Rs.31,45,000/-

during 2018-19 was 

not approved by the 

State Library 

Committee. 

2012-13 NIL Rs.20,57,988/- NIL Rs.20,57,988/- Rs.20,51,471/- NIL Rs.20,51,471/- 

2013-14 NIL Rs.21,74,000/- Rs.1,00,000/- Rs.22,74,000/- Rs.16,62,000/- NIL Rs.16,62,000/- 

2014-15 NIL Rs.26,12,000/- Rs.1,00,000/- Rs.27,12,000/- Rs.1,00,000/- NIL Rs.1,00,000/- 

2015-16 NIL Rs.66,12,000/- NIL Rs.66,12,000/- Rs.22,17,000/- NIL Rs.22,17,000/- 

2016-17 NIL Rs.63,96,000/- NIL Rs.63,96,000/- Rs.35,31,000/- NIL Rs.35,31,000/- 

2017-18 NIL Rs.28,65,000/- NIL Rs.28,65,000/- Rs.17,20,000/- NIL Rs.17,20,000/- 

2018-19 NIL Rs.31,45,000/- NIL Rs.31,45,000/- Rs.24,22,978/- NIL Rs.24,22,978/- 

2019-20 NIL NIL NIL NIL NIL NIL NIL  

2020-21 NIL Rs.17,29,000/- NIL Rs.17,28,357/- Rs.17,28,357/- NIL Rs.17,28,357/- No State 

Contribution during 

2019-20 for RRRLF 

Matching Scheme. 
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Meghalaya 

 

  

Name of  the 

State 

Government 

No. of 

Public 

Libraries 

in the 

Union 

Territory 

  Year  

Money collected for development of Libraries (Rs. in Lakhs) 

Expenditure for Development & Modernization 

of Libraries (Rs. in lakhs) 

(1) (2)  (3) (4) 

 

 

Government of 

Meghalaya 

 

 

8 

 By  

Municipalitie

s /Panchayat 

Taxes 

By any Other Means 

 

State Total in Rs. Expenditure 

from the amount 

collected as taxes 

Expendit

ure from 

the other 

sources 

 

Total 

RRRLF 

Matching 

Scheme 

90:10 for 

Public 

Libraries in 

the State 

State 

Govt. for 

Compute

risation 

of State 

Central 

Library, 

Shillong 

 

2011-12 NIL  Rs.98,00,000/- Rs.98,00,000/- Rs.98,00,000/- NIL Rs.98,00,000/- 

2013-14 NIL  Rs.14,17,036/- Rs.14,17,036/- Rs.14,17,036/- NIL Rs.14,17,036/- 
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Maharashtra 

(Amount in Rupees) 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Note: - 1. Tax is not collected by Government of Maharashtra for Development of Libraries. 

2. Govt. Libraries membership fees were collected from members as per G.R. dated 24.07.1998 and from 01
st
 April, 2018 as per G.R. dated 22.02.2018. But a collected membership fee is 

deposited in Government treasury by challan. (G.R. Enclosed herewith) 

 

1) *This expenditure is not incurred from tax, This expenditure is include funds received from D.P.D.C., M.L.A., M.P., C.S.R., N.M.L., and Donations.  

2) Apart from that State Govt. provides maintenance grant. Statement attached herewith.  

 

Name of  the 

State 

Government 

No. of Public 

Libraries in 

the Union 

Territory 

  Year Money collected for development of Libraries 

(Rs. in Lakhs) 

Expenditure for Development & Modernization of Libraries (Rs. in lakhs) 

(1) (2) (3) (4) (5) 

 

 

Government of 

Maharashtra 

  By  

Municipalities 

/Panchayat 

Taxes 

By any Other 

Means  

 

Total Expenditure 

from the amount 

collected as taxes 

*Expenditure from the 

other sources 

 

Total 

12861 2011-12 0 0 0 0 23,26,63,358 23,26,63,358 

12858 2012-13 0 0 0 0 12,23,10,562 12,23,10,562 

11859 2013-14 0 0 0 0 16,10,43,821 16,10,43,821 

12149 2014-15 0 0 0 0 10,23,04,637 10,23,04,637 

12143 2015-16 0 0 0 0 14,98,40,672 14,98,40,672 

12144 2016-17 0 0 0 0 20,07,22,157 20,07,22,157 

12147 2017-18 0 0 0 0 15,33,84,888 15,33,84,888 

12148 2018-19 0 0 0 0 14,81,47,539 14,81,47,539 

12149 2019-20 0 0 0 0 19,18,46,396 19,18,46,396 

12149 2020-21 0 0 0 0 29,59,16,625 29,59,16,625 

Total:- 0 0 0 0 1,75,81,80,655 1,75,81,80,655 
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Dadra and Nagar Haveli, Daman & Diu 

Name of State 

Govt. 

No. of 

Public 

Libraries 

in the 

State 

Year Money collected for Development of 

Libraries 

Expenditure for Development & Modernization of Libraries 

(1) (2) (3) (4) (5) (6) (7) (8) (9) 

U.T. Dadra and 

Nagar Haveli, 

Daman & Diu 

10  By 

Municipalities 

/ Panchayat 

Taxes 

By any other 

means 

 

(Receipt) 

Total Expenditure from the 

amount collected as on 

Col.(4) 

Expenditure from 

other sources  

 

(Budget allocated by 

UT Administration) 

Total     

2011-12 - 6000/- 6000/- Nil (Money collected is 

deposited in the Treasury 

of the UT Administration) 

400000/- 400000/- 

2012-13 - 8,050/- 8,050/- -do- 5,50,000/- 5,50,000/- 

2013-14 - 8,100/- 8,100/- -do- 4,68,000/- 4,68,000/- 

2014-15 - 33,500/- 33,500/- -do- 12,54,000/- 12,54,000/- 

2015-16 - 18,560/- 18,560/- -do- 600000/- 6,00,000/- 

2016-17 - 39,150/- 39,150/- -do- 3,25,000/- 3,25,000/- 

2017-18 - 16,650/- 16,650/- -do- 7,00,000/- 7,00,000/- 

2018-19 - 23,500/- 23,500/- -do- 8,73,000/- 8,73,000/- 

2019-20 - 4,250/- 4,250/- -do- 8,65,000/- 8,65,000/- 

2020-21 - 45,250/- 45,250/- -do- 9,65,000/- 9,65,000/- 
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Dadra and Nagar Haveli, Daman & Diu 

 (Year wise budget & expenditure in r/o District Library, Daman ) 

Name of State 

Govt. 

No. of 

Public 

Libraries in 

the State 

Year Money collected for Development of Libraries 

Amount in Rs. 

Expenditure for Development & Modernization of Libraries 

Amount in Rs. 

(1) (2) (3) (4) (5) 

U.T. Dadra and 

Nagar Haveli, 

Daman & Diu 

DNH-10 

Daman-01 

Diu-01 

 

Total-12 

 By 

Municipalities 

/ Panchayat 

Taxes 

By any other 

means 

 

(Receipt) 

Total Expenditure from 

the amount 

collected as on 

Col.(4) 

Expenditure from 

other sources  

 

(Budget allocated by 

UT Administration) 

Total     

2011-12 NIL   Nil (Money 

collected is 

deposited in the 

Treasury of the UT 

Administration) 

  

2012-13 NIL Data not 

available 

Data not 

available 

-do- Data not available Data not available 

2013-14 NIL -do- -do- -do- -do- -do- 

2014-15 NIL -do- -do- -do- -do- -do- 

2015-16 NIL 42,364.00 42,364.00 -do- -do- -do- 

2016-17 NIL 34,900.00 34,900.00 -do- 5,28,206.00 5,28,206.00 

2017-18 NIL Data not 

available 

Data not 

available 

-do- 13,34,268.00 13,34,268.00 

2018-19 NIL 22,900.00 22,900.00 -do- 4,91,518.00 4,91,518.00 

2019-20 NIL 47,700.00 47,700.00 -do- 2,32,000.00 2,32,000.00 

2020-21 NIL 33,730.00 33,730.00 -do- 3,49,993.00 3,49,993.00 
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Karnataka 

Amount in Rs. 

Sl. 

No. 

Library address Year Number 

of 

Libraries 

Money collected 

from Municipality 

and Panchayat 

Any other Total Expenditure 

collected as on 

year 

Expenditure 

from any 

other sources 

total 

CITY CENTRAL LIBRARIES 

1 CITY CENTRAL 

LIBRARY  

  

        

2011-12 539 44,18,15,759 2,44,92,175 46,08,27,734 39,65,24,603 48,09,169 32,01,33,772 

2012-13 29,23,75,326 1,76,74,732 31,01,10,058 24,65,32,234 56,27,628 19,82,59,862 

2013-14 27,56,26,011 1,76,68,857 29,32,94,868 21,83,68,841 12,18,944 18,19,87,785 

2014-15 18,00,41,934 2,03,74,893 20,04,77,827 12,73,65,005 40,09,166 11,19,74,171 

2015-16 67,87,99,859 3,14,98,634 71,04,11,093 61,94,23,535 41,44,379 50,56,07,914 

2016-17 61,01,93,977 3,13,44,446 64,15,38,423 50,58,53,805 1,08,71,444 41,49,25,249 

2017-18 25,33,61,436 5,43,45,756 30,77,07,192 20,01,80,370 2,26,71,220 17,70,51,590 

2018-19 39,47,36,271 2,92,85,692 42,35,01,963 33,08,90,566 99,81,662 25,92,15,228 

2019-20 83,47,75,681 3,45,70,794 86,86,07,475 53,28,95,958 79,87,701 39,08,83,659 

2020-21 1,15,19,57,209 6,88,05,910 1,22,01,63,119 70,87,78,244 2,38,41,664 57,90,19,908 

TOTAL  5,11,00,15,063 33,24,19,889 5,39,28,65,652 3,88,68,12,161 77,70,54,277 3,14,74,58,138 

 

Sl. 

No. 

Library address Year Number 

of 

Libraries 

Money collected 

from Municipality 

and Panchayat 

Any other Total Expenditure 

collected as on 

year 

Expenditure 

from any other 

sources 

Total 

DISTRICT CENTRAL LIBRARIES 

1 DISTRICT 

CENTRAL 

LIBRARY  

        

2011-12 1311 15,96,65,141 5,67,06,619 21,21,74,165 8,04,96,451 4,70,72,069 12,33,70,925 

2012-13 2,98,39,264 1,53,84,278 3,67,39,792 3,83,44,177 22,23,626 3,29,23,664 

2013-14 4,23,21,315 5,15,97,296 8,79,70,585 4,17,25,078 18,48,100 3,75,63,152 

2014-15 6,12,66,364 1,47,88,580 6,06,25,935 5,09,66,083 28,39,967 3,86,68,188 

2015-16 6,84,94,737 3,94,64,231 9,25,07,056 6,32,02,934 2,32,15,516 7,48,77,289 

2016-17 8,22,98,719 1,34,92,834 8,50,81,318 5,09,61,160 50,34,257 4,83,60,380 

2017-18 9,56,41,166 2,30,09,971 9,67,54,686 6,14,84,608 70,95,562 4,78,33,833 

2018-19 11,03,39,302 2,09,87,336 12,16,13,397 5,66,89,733 1,52,60,501 7,17,72,981 

2019-20 14,22,62,692 1,98,07,214 15,01,72,103 7,28,68,705 1,07,94,317 7,44,51,234 

2020-21 20,21,07,760 4,10,50,529 20,59,25,885 9,49,58,313 78,73,646 6,54,69,001 

TOTAL  37,28,46,429 10,50,22,005 33,82,81,822 37,03,44,924 2,04,39,773 27,23,70,541 
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Sikkim 

Name of  the 

State 

Government 

No. of Public 

Libraries in 

the Union 

Territory 

  Year Money collected for development of Libraries (Rs. in Lakhs) Expenditure for Development & Modernization of Libraries (Rs. 

in lakhs) 

(1) (2) (3) (4) (5) 

 

 

 

 

 

 

 

Government of 

Sikkim 

 

 

 

 

 

 

 

10 Nos.  

 By  

Municipalities 

/Panchayat 

Taxes 

By any Other Means  

 

Total in Rs. Expenditure 

from the 

amount 

collected as 

taxes 

Expenditure from the other 

sources 

 

Total 

2011-12  

 

NIL 

 

Matching Schemes of 

Raja Rammohun Roy 

Library Foundation 

(RRRLF), Kolkata 

90:10 Central: State 

Share 

Rs.49,99,999/-  Purchasing Books  

2012-13 Rs.45,05,404/-  Purchasing Books & binding of 

old damaged books 

 

2013-14 Rs.49,99,972/-  Purchasing books  

2014-15 Rs.46,42,121/- 

Rs.5,68,631/- 

 1. Purchasing of books and 

binding of old damaged books of 

3 District and 4 sub-divisional 

libraries 

 

Procurement of Computer & 

Accessories for SCL & 3 District 

Libraries 

 

2015-16 Rs.45,00,198/- 

Rs.4,32,181/- 

Rs.11,61,552/- 

 Purchase of Books 

 

Extension work of Sub-

Divisional Library, Pakyong, 

East Sikkim 

 

Cabaling & installation of Lan, 

Upgradation of computers  

Installation of SLIM-21 

Software & training 

 

2016-17 Rs.45,99,997/- 

Rs. 39,23,000/- 

 Implemented in 2017-18 for 

purchasing books. 

 

Extension Work of District 

Library, Mangan 
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2017-18 Rs.26,91,645/-  Purchase of Furniture for 3 

District & 5 Sub-Divisional 

Libraries 

 

2018-19 Rs.90,00,074/-  Purchased books  

2019-20 Rs.49,80,016/-  Purchased books  

2020-21 Rs.47,49,880/-  Purchased books  
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